
CENTRPL ADIIINISTRATIIJE TRIBUNAL 
,. 	 : 	 .BA -NGALORE BENCH 

• 	 • 	
Floor, 

Commerial Complex, 
Indiranagar, 

'•• Bengalore-38, 

Dated: 1TNOV 1993 

	

PPLICfTION NO(s) 	of 1993. 

	

ppLICANTS.SsLewrence 	v/8. 	
N 	

•• accounts Of'?icer,Accounts 
o,BnceClothinq Fectory,fadres 
and 'Others. 

TO. 	 '• 

1. 	 5ri.S.Lawrence,Senior *uditor,Offic8 of the 
Pay and ccounts Otficer(Ore),P.E.C.& Centre, 
Bangalore-560 042. 

2. 	 Sri.PI.Vssudeve 'Rao,Cntrei Covt.'Stng.Counsel, 
High Court 8ulLg, Bange,lore-560 001, 

SUBJECT:- Forwardina of copies of the Orders passed by 
, 	the Central Rdrnin.iétrat'jve Tribunal,Bangalore, 

	

-xxx- 	- 

Please find enclosed .hereujth a copy of the ' 

	

ORDER/Ty ORDER/INTERIM ORDER/, Passed by 'this Tribunal 	• 
in the above mentioned application(s), on_09111993. 

V EPtLT.R ST'R?R '' 
JtJD I!IAL BRt'NCHES.  

Qm*
&T A 

' 	 • 	• 	- 	 • 	 • 

/, 



CENTRAL A TIVE TRIL 
EANGE BE1 

O.A. No.735193. 

¶LUESDAY THIS THE NINEflIDAY OF I'K)V4BER 1993 

Shri Justice P.K. Shyansundár ... Vice-thairm3n 

Shri V. Ramakrishnan ... )iü,er [A] 

S. Lawrence, 
Senior Anditor, 
Office of the PAO[s], 	 . 
ME)G & Centre, 
Bangalore-42. 	 ... Applicant 

V. 

1. 	The Accounts Officer, 
Accounts Office, 	 . 
Ordnance Clothing Factory, 
Avadi, M3dras-54. 

2.. The thief ODntroller of Accounts [Factories], 
10A, Auckland Road, Calcutta-i. 

- 3. The (bntroller General of Defence Accounts,  
West Block V. R.K. Purarn, New Delhi. 	. ... Respondents 

[By Advocate Shri M.Vasudeva Rao . 	 S  

Addi. Central Goverrment Standing Cbinsél] 

ORDER 

Shri Justice P.K. Shyamsundar, Vice.-thaiman: 

By the subsequent event of,  the respondents satisfying the 

claim put forward by the appliàánt which is one of reimbursenent 

of 	nedical expenses incurred, this application has beoxe 

infructuous and, therefore, t-  is dismissed as such. No costs. 
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